
<a) wbether Government 8H 'eons"
rinl a proposal to set up • blab level 
committoe comptisiD, representatives or 
the Department of Power. ·Bn .. lroamcnt 
and PoteltS, as well .s tbosc of tbe 
Plannin, Commission aDd tbe Ministry or 
Finance for a quick review of aU ." 
hydro-olectric power projects wbicb are 
held up OD environmental pouadt ; 

(b) if so, tbe details thereof; and 

(c) the detaila of tbe projects so held 
up for a 10Da time 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHaIMATI 
SUSHILA ROHTAGI): <a> and (b) At 
present, DO sucb proposal is under 
considerat ion. 

(c) Informacion in respect of major 
hydro-electric projects which have been 
accorded techno.economic approval but 
are yet to be cleared from the envIronmen
tal aDlle is given in the statement below. 

Name of the Installed Capacity 

S~heme (MW) 

PaJameneri (UP) 

Lobari NatPSl. (UP) 

Sawatkot (J&K) 

Baglibar (J&IC) 

142.5 

282 

450 

Narmada Sapr (MP) 1000 

Sardar Sarovar (Gujara&/MP 
Maba.) 14~O 

Sbaravati Tail Race (K.roltaia) . 240 

VUlhnu Prayas (UP) .. 80 

p crioJl1eal tauecUoa ., tehplaGae 1 .. , • .11. 
.tlo ..... t~ .... ffllNn ......... 

. 2049. SHRI )fOOL CHAND 1lIlGA: 
Will the MiIUa&or .oICOMMUNICA1iIQNS 
be pL:a •• d '0 ute : 

(.) wbether in compliance with the 
reoomm ondatj 00 I or Sarin Cmnmlt~, 

Department of Telecommunications 
~ aho leh;pbone Authorjties to 
,periodically i.lpect telephone in.taJlUiom 
at subscribers premises to eJima.ate 
complaints of defective instruments and 
fa ulty connections ; and 

(b) it 50, tbe reasons why it is not 
beina done wbon rule: 422 of tho Indian 
Telegraph Rules, )95) imposed a statutory 
obfiaation on the D.E.T. to maintain in 
load worklDg order tbe equipment and 
apparatus provided by tbe Department? 

7HE MINISTER OF STATE IN THE 
MINISTR Y OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): (a) 

, Telephones arc beiDI periodioally inspec
ted. 

(b) Equipment! and appratua arc 
being maint«ined in tbe best pos6ible way. 

Application for telephoae ~oDDectioD' In 

Kef.Btaka 

2050. SHRI V. KRISHNA RAO: 
Wi)l tbe Minister of COMMUNICATIONS 
be pleased to state: 

(a) tbe total backlo,g of appliCAtioDS 
for new telepllone connections in Karo.a
taka; and 

(b) the time by which tbis back loa is 
lOins. t 0 be cloared ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): <a> 
The wait;na Jist of telepbone conncctions 
as on 31.12 86 in Karnat«a is ., foUows :-

Karoataka 25,113 

Bangalore 33,200 
Telepbono 
District • 

----
Total: 58,313 
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(b) (I) For Kara.taka the pre.ent 
waitia, list is Utely to be cleared by 1990. 

(Ii) For Blna.lore Telephone District 
major part of the waJtiDi list is likely to 
be cleared by 1990. , 

FIDaDelall.pllcatloD for espaal.a 0' 
telepboDe lIa'l 

2051. SHRI SUBHASH YADAV : 

SHRI PRAKASH CHANDRA : 

SHRI DHARAM PAL SINGH 
MALIK: 

Will the Minister of COMMUNIC· 
A TI 0 NS be pleased to state : 

(Iol) tbe Dames of tbe cities where more 
than ten thousand lines telephone exchaow 

,es are likely to be opened; and 

(b) tbe financial implication' for the 
expansion of telephone Jines for the next 
year ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): (a) 
Names of the Cities where more tban tcn 
thousand lines of telephone cxchaDICI are 
likely to be commissioned during tbe 
remaining period of 7th Five Y car Plan 
are Jiven in the Statement below. 

(b) Outlay of Ra. 1134.12 crores has 
been approved by PJaooina CommJ.sion 
for tho, Department of Telecommunications 
in respect of its Annua) Plan for tbe next 
year (1987-88). 

SlateDlent 

Names of the cities where more tban 
teD thousand liDes of telephone excbaojea 
are likely to be commissioned :. 

1. Bombay 

2. Calcutta 

3. Delhi 

4. Madra. 

5. AbDHMIabad 

6. Balllalore 

7. Hyder.bad 

8. lCanpur 

9. PUDe 

10. ViJa,.".da 

11. Piln. 

12. Surat 

13. Baroda 

14. ErnakuJam 

J5. TrlvaDdrum 

16. Iodore 

17. NalPur 

18. Chandiaarb 

19. Jalandhar 

20. Ludbiaoa 

21. Paridabad 

22. Jaipur 

23. Coimbator. 

24. Lucknow 

2S. Gbaziabad. 

Pari. Coa,eDtlo. o. Pat •• , Rip,. 

20S2. DR.. C. P. THAKUR: Will tb. 
Minister of INDUSTRY be pleased to 
state: 

<a> whether any decision bas beeo 
taken relardioa India joinioa the Paril 
CODventioo OD PateDt Ri.ht. ; and 

(b) if so, tbe detaU. thereor? 

THE MINISTER OF STATE IN THE 
DEPARTMBNT OF INDUSTRIAL 
DEVELOPMENT IN THB MINISTRY 
OF INDUSTR.Y (SHRI M. ARUNA. 
CHALAM) : (a) aDd (b) No decilioa ha. 
been ta keD by tbe Government reaardl .. 
IDdla'. joloiD, tb. Pari, COllvtatioa. 




